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caqIRAL PjJM)NISThATrvt TRIBWAL 

M'ALOflE BENCH 	 : 

. 	.. 	 Second .Floo±, 	. 	 1 
S 	 . 	. 	. Commercial Comp1e, 

Indiranagar, 
B6ngalore-560 038. 

H 	 23JUN1994 

APPLICATIcN NUMBER. 	5480 1993. 

APPLICANTS: 	 LJiSP.NDENTS: . . . 	. . 

Sri J.L.Lakshrnana and Others V/s. Chief General Manager,KaX natak 
Telecom Régior rd Others. 

I. Sri.M.Raghavendra Achar,Advocate,No.1074 & 1075-, .... 
Fourth Cross,Sreenivasanagar IT Phase, 	 . 
anashankari first Stage,Bangalore_560050. 

2. 	Sri.G.Shanthappa,Addj.CGSC,..j-j.jgh Court Eldg, Bangalor e-i '. - • 

Subject:- Forwardingf opies cf the Crrs Pss4 bythe.... 
Central administratjvs Triinal,Bangaloie. 

.P1ese find .encicd !:erewith a copy M th WDER/ 
. STAY DER/JNTERIM OBDER/, •pssd by this Trib.riL.in  the above 
mentioned application(s) on 	1006-1994.  

DEPUTY REGIS 
rJUJIcIAL BRMCHEs. 

gm* 	 67 
S. 
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S 	 CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

O.A. NO.548/93 

FRIDAY THIS THE TENTH DAY OF JUNE 1994 

Shri Justiêe P.K. Shyamsundar ... Vice Chairman 

Shri T.V. Ramanan ... Member [A] 

1.. J. Lakshmana, 
:'° Narasappa, 
Ananthashayana Gudi, 
Near Panduranga Colony, 
Hospet. 

2. R. Mohammad Musa, 
S/o Haji Abdul Rahim, 
No.3,Ward No.2, 
Nalagunda, Bangalore Road, 
Bellary. 	 - 

3. 11 C.M. Sanjeeva Kumar, 
S/o Sri C. Mariyappa, 
Residing at opp:' 
Junior Certified School, 
Maruthinagar, 
Bangalore Road, 
Siruguppa. 

4. K. Nagaraj, 
S/o Narayaria Achar, 
At & Post Kaliapur, 
:Hanagal Taluk, 
Dharwar District. 	• 	 ... Applicants 

[By Advocate Shri M.R. Achar] 

V. 

1. The Chief General Manager, 
Telecom, Bangalore 
District,Bangalore. 

: 	2. The General Manager., 
Telecom, Bangalore. 

3. The District Telecom Engineer, 
Bellary District, 
Bellary. 	 ... Respondents 

[By Advocate Shri G. Shanthappa, Standing Counsel] 

ORDER 

i. Justice P.K. Shyamsundar, Vice-Chairman: 

After having heard1or some time Shri M.R. Achar, 
1. 



:1 

-.2-- 

tells us that his clients preferf to make a fud;her 

representation before the Government seeking the yery 

-. 	 reliefs sought for in this application and, therefore, 

sought permission to withdraw this application. We 

ink it proper to permit Shri Achar to withdraw this 

cc  -, 	- 

	

f/ 	 a-pication. If the applicants desire to make jW further 

Irtesentations to Xhe Government they can make such 

	

\ 	 )eresentations. With this observation this applica- 

ion stands disposed of a.s withdrawn. 

MEMBER [A] 
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VICE-CHAIRMAN 

 


